
The below mentioned work of the Branches of Central Dlshict, Tis Hazan Courts ls hereby
assignedlallocated to Ms. Simmi Kapoor. Sr. Administrative Oificers (Judicial), with immediate-
effect-

Ms Slmmi'Kapoor,
Sr. Administrative
Officer (Judl.)

Judicial Branch,Central, Tls i-lezeri'C_ourtsP|1elhi '
Admn¢l, iI&lli_,Central, "l'is,Hazarl Courts, Delhi. _ * W 7 j
Vigilance Branch. Cent_rel,Tis i-ieaarl Courts, Delhi.”
jigrglneted as Nod_el_9ificer_o.f.(i Jurisi-_, ,___ ,_ _ __,_
Nodal Officer for GNCTD (Public Grievances Commissions (PGC), Complaints
received through Department oi Law, Justice and Legislative Affairs, Govt of NCT
of Delhi.

”N6ci§_Qfflcer for CPGRAM. ,_ _ _ _____
Recruitment CelilPromotion Cell, Central, Tls Hazari Courts, Delhi.
Litigatio_n_Br5nch,_Centrai,'[isHezariCourts,*DeihiI * j ,___;:_””1_i_*

§;Sewa 8. Suvidhe Kendra, Tls i-iazyeri Courts, Delhi. _
Link PIO, RTI Gem Central District, Tls Hazari Courts, Delhi -
'Vulnerahié Witness Deposition Complex,_Centrel, Tls Ham Courts, Delhi.
R 8. I Bran6lT,_Central Dlstrict,I[s_Haza|'i_C§urts, Delhi j
ACR"C'e]l, Central District. Ils Hezari Courts, Delhi 7 l it 7*
i.lbrary B__ranch._§_JentraI Dlstrict,1i_s_l-ia;ari_Courts, Delhi.

Note: Dr. Suman Mehajan, Administrative Offlceri Judi.) is hereby directed to continue looking
after the below mentioned work as Administrative Cflicer (Judi) in addition to the work of West District,
Tls Hazari Courts, Delhi till further orders :- -

1. Computer Branch, Central. ‘fie Hezarl Courts,"Delhi.
2. Nominated as delegated Administrator (DA‘ for managing email accounts for domain

ddc.nic.in
3. Nodal Officer for allotment of General Pool Residential Accommodation by Directorate

of Estate. Nirman Bhawan, New Delhi for Administration Elranch~ I & ii.
4. Liaison OfiicerINodal Offlcer of GNCTD.
5. General Branch} Central, Tis Hazari Courts. Delhi -
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1. The Officer In-charge, Administration Branch-I I H I III, Central District, Tis Hazari

Courts, Delhi. . 4

2. The Otficer In-Charge of all above mentioned Branches concerned, Central District,
Tls Hazexi Courts, Delhi

3. The Officers concerned.
4. The Personal Qflice of the Undersigzied.
5. The A0(I)l Branch In-Charge, Central I West I NDD I South‘ I South-East I East I

North-Eesfl Shahdara I North I North-West! South-West! RACC, Delhi I New Delhi.
6. The PROIAPRO, Central District, Tis Hazeri Courts. Delhi.
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7. The Dealing Olficials, (Personal FilelSe'nior-ity 8: Promotion), Adminislzration Branch-I,
II 8: III, Central; Tis Hazeri Courts, Delhi. » ' ' a

B. The Dealing Official, Leave Section, Accounts Branch, Room No.114, Central, Tls
Hazari Courts, Delhi. C

9. The Dealing Officials of all concerned Branches, Central, Tis Hazari Courts,
Del '

 h-Site Committee, Tls Hazari Courts, Delhi,
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